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(be) Reported disbanding of Physiological 
Research cell at Darjeeling. 

SHRI ANANDA PATHAK (Darjeeling) : 
I am perturbed to Jearn that there is a move 
to disband the Physiological Research cen 
instaJ1ed at Darjeeling. Sir, this Cel1 wa 
established as a wing of the Himalayan 
Mountaineering Institute, Darjeeling, at the 
instance of the late Paodit lawahar Lal 
Nehru and Dr. B. C. Roy wlth a view to 
conduct research on human subject on pro-
blems concerning high altitude and colct in 

neral and physiological Ii pects of the cold 
injury, frost-hite, hypertension, pulmonary 
odema, acute mountain ickness and to 
sugg t remedial mea ures for prevention of 
th e hazards. 

inee it was not possible for the Hima-
Ja~ n Mountain ering In tltute to meet the 
requirements of an expanding laboratory, it 
was taken over by the Research and Deve-
lopment Organi ation under the Mini try of 
Defence- Scientific ntrol of the Defence 
In titute f Phy iology and Allied Sciences 
in 1969. At pr cnt it i functioning under 
th Dire or General Armed For of Medi-

IS rvice . 

if, thi i th only labo t ry in India 
t d at an ltitu of a moderat hei ht 

f 7000 ft. and conducting research pertain-
in t tb effect of hi h altitude and cold 
di ct n human n. It pr ved very 

worthy especially after the border was at 
high altitude on the Indo-China border in 
1960. The scientists have done commen-
dable research work and brought out very 
valuable papers helpful for the human beings 
and our country. Such commendable ser-
vices done by our scientists have been highly 
praised and appreciated by all. 

I, therefore, urge upon the Government to 
reconsider the idea of disbandment and 
tetain it at Darjeeling. 

SHRI A.K. ROY (Dhanbad) : Sir, before 
I read my 377, I shall ask for quorum. The e 
is no quorum. Let at least some people 
come and hear our 377. 

MR. CHAIRMAN : The bell is being 
rung- Now tbere is quorum. The hon. 
Member, Shri A.K. Roy may continue. 

(x) Need to improve Taxi Scooters' Senlees 
in Delhi. 

SHRI A.K. ROY: Sir, the harassment by 
the scooter drivers at Delhi stations has 
assumed such a proportion that it should 
draw the attention of the House. No cortec-
ting step is taken even after specific cases 
are brought to the notice of the concerned 
authorities. 

On 4.5.83 I reached New Delhi StBtion 
from Dhanbad by 81 UP train at about 
10.15 A.M. and got into a scooter. After 
starting, as s60n as the driver cam'e to imo 
that I wa to go only up to Parliament, he 
stopped the scooter declaring that it was out 
of order. No policeman was available and 
I had to go to the police booth. Tne in-
charge came out and arranged a cooter for 
me. that scooter also after knowing that 
I was to go to thc Parliament area, declared 
that the brake of the c60ter was (!efective. 
I had to return again to the same officer who 
arran ed a third cooter which took me to 
the Parliament. 

Such a situbtion tis practically everY 
time at both Old Delhi and New Delhi sta-
tion. Within last one month, I had to face 
such ugly ituation twice and I wrote to tb 
Home ini ter givin details. very tim 
I w uted th t corrective tep had been 


